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amd if 80, the action being taken by
Government on it; and

* {d) the quantity of Khandsan sugar
lying in stocks with the producers
since the imposition of restrictions?

' ¥he Depaty Minister of Food and
(Bhrl A. M. Thomas):
(a) Yes, Sir. .

(b) Without imposing ban on
khandsari sugar. ban on inter-State
movement of sugar could not be
effectively enforced.

(c) Yes, Sir. It s
mderation.
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Shrt A. M. Thomas: I am not in a
posiion to read m Hindi.

Mr. Deputy-Speaker: Shn Awasth
may put his supplementary now
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Shri A. M. Themass: It » 30, Sir.
The Khandsari Association has repre-

sented to the Ministry that about
27500 tong of Xkhandsari sugar are
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I%ing with them to be disposed of.
We have referred the matter to the
Uttar Pradesh Government and we
8¢ awaiting an answer from them

Shri 8. M. Banerjee: May I know
Whether in view of the sugar problem
N the country the restriction placed
oh khantsari sugar is going to be
Waived?

Shri A. M. Thomas: It cannot be
Waived like that. The ban on inter-
tate movement of sugar can be
€hforced effectively only if there is a
Pyn on the export of khandsan also.

Shri Bishwanath Roy: May I know
Wetoer Mo stepy tiken By Soverr-
Ment regarding the movement of
khandsan sugar have been successful
N keeping its price within reasonable
hmats?

Shri A. M. Thomas: Khandsan prices
are still hagh, and there is no hardship,
i I may say so, by the ban that has
been imposed

W& waw Wag: a1 ol s
o ¥ F oA fE oumy & @
FATY 71 T TAAT § IAE Foq goq
® I 9T e w1 Aaré wk § 7
Shri A. M. Thomas: May 1 ask the
hon Member to repeat the question?
Seth Achal Bingh rose—

[Mnr. SeeaxEr m the Chair)

Mir. Speaker: The Question Hour is
Sver

WRITTEN ANSWERS TO
QUESTIONS

Japanese Gardeas

Shyi Shree Narayan Das:
Shri Radha Raman:
*1053. { Shri D. C. Sharma:
fsmmmm:
[ Shri Chandak:

Will the Minuster of Food and Agri-
‘emlture be pleased to state

(a) whether the Japanese landscape
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expert who visited India under the
- Colombo Plan has submitted his report
for the location of Japanese Gardens
in the country;

tb) if so, whether Government has
taken any decision in this regard;

(c) whether any work has been
started in regard to laying: out of
Japanese Gardens; and

(d) if so, the progress made so far?

The Deopaty Mbhister of Agricaltare
(Shri ML V. Krishuappa): (a) Yes

(b) Yes
the Japanese expert have been gene.
rally accepted.

fc) Not yet

td) Does not arise

Road Transport in Panjah

*1657. Shri Ram Krishan Gupta:
Will the Minister of Tranapert asd
Communications be pleased to refer
w the reply given to Unstarred Ques-
tion No. 3836 on the lst May. 1939 and
state:

(a) whether Government have since
considered the scheme of the Punjab
Government under Section 68-D of
the Motor Vehicles Act, 1939 in res-
pect of inter-State routes covered by
the agreement reached between the
Punjab State Goverrment and the
Punjah Motor Operators’ Union, and

{b) ¥ so, whether the scheme has
heen approved?

The Minister of Blate in the Ministry
of Tramspert and Communications
(Shri Raj Bahadur): (a; and (b}
Yes, Sir

Murder in Traln

*1062. Shri Ajit Singh Sarhadi: Will
the Minmister of Railways be pleased
to refer to the statement made in the
House on the 27th November, 1858,
regarding the murder of Shrimati
Harjit Kaur in a night train on the
Jullundur-Hoshiarpur line and state:

(a) whether any trasce has been
found of the murderer so far; and

The recommendations of .

(b) if so, whether the culprits have
been arrested?

The Deputy Minister of Ratways
(S8hri Shahnawas Khan): (a) and (&).
No useful clue to the murder has yet
been obtained and investigation by
the Government Railway Police is
still in progress and every effort is
being made to trace out the criminaia
responsible for this crima
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Nagarjunasagar Project

1088 Shri Ramli Reddy:
* | Shri E. Madhusudsa Rse:

Will the Minister of lrrigatien amd
Power be pleased to refer to the reply
given to Starred Question ‘No. 588 on
the 24th February, 1969 and state:

(a) whether it is a fact that the
Nagarjunasagar Project Control Board





